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18.21 hrs,
ARREST AND RELEASE OF MEM- '
BER

MR. CHAIRMAN: I have to inform
the House that the Speakey hag re-
ceived the following communicaiion::
dated the 11th December, 1981, from
the Addilional Deputy Commissioner
of Police, New Delhi District, N-~w
Delhi, today:—

(1) LA

“I have the honour to inform ;¥
that I have found it my duty in tis, -
exercise of my powers that Shrr
A. Neelalohithadasan Nadar, Mem-
ber of Lok Sabha, who along with,,
his 7 other party workers voluntar.$
ily violated prohibitory orders pro-¢:
mulgated undey section 144 Cr.
P.C. oa Raj Path, Raf Marg cros -
sing, at about 2 p.m. g arrested
in case FIR No. 623 dated
11-12-1981 under sectioin 188 IPC,
Police Station, Parliamert = Street,
New Delhi. He is being produced
before the area judicial Magis-
trate.”

(i1)

“Kindly refer to this oflice letier
dateq 11-12-81 informing you that
Shri A. Neelalohithadsan Nadar,
Member of Lok Sabha, was arrest-
ed in case FIR No. 623 dated
11-12-81 under section 188 I.P.C.
Police Station, Parliament Sircet,
New Delhi. He along with his
other party workers was produced
in the Court of Metropolitan Mag-
istrate, New Delhi, at 15.45 hours.
The Court released him along
with otherz after adminstering a
warning.”

The House stands adjourned to rea-
semble on Monaday, the 14th Decem-
ber, 1981, at 11.00 a.m.

18.23 hrs.

The Lok Sabha then adjourned 1till
Eleven of the Clock on Monday., De-
cember 14, 1981/Agrahayana 23, 1903
{Saka).
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